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(b) A statement showing the names
af the memberg 0of the Committee and
the functions assigned to It is laid on
the Table of the House. [Placed in Li-
brary. See No LT-1623/78). To en-
Sure a reasonably broad-based vet com-
pact-body, the Committee has been
comstituted with Members of Parlia-
ment and eminent persons from the
field of Law, Social welfare, educa-
tion, employment and health.

Shortages in wheas imported from
United States

817. SHRI PRADYUMNA BAL: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Government have
since examined the cases of shortages

in wheat imrported from the United
States;

(k) whether there is any proposal
to have a thorough inquiry of the
matter by the Central Bureau of
Investigation;

(¢) whether the Government is of
the view that such short landings
which resulted in the loss of crores of
rupees of public money could not
have taken place without the conni-
vance of top officials of the Food Cor-
poration of India; and

(d) the action taken so far against
the officers responsible for this loss
and to sue the American firms wha
cheated India in this way?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) to (d). Comsequent
upon the indictment of some US grain
firms for indulging in malpractices in-
wvolving short-weighment and mis-
grading of grains to defraud foreign
buyers, including India, the Gowvern-
ment of India had field claims agamst
some major US grain exporting firms
for supplying foodgrains deficient in
weight and quality during the years
1961—75. The whole matter is sub-
judice. A negotiated out-af-court
settlement with the concerned firms
is not ruled out.
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There is no proposal under consi-
deration to have the matter investigat-
ed by the Central Bureau of Ibvesti-
gation as the facts of the case cdo not
suggest that the shortlanding of food-
grains at the Indian Ports was due to
negligence or connivance on the Part
of the officials of the Food Corporation
of India.
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